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Petition(s) for Special Leave to Appeal (Civil) No(s).9891/2011

(From the judgenent and order dated 16/11/2009 in

No. 1219/ 2006 of The HI GH COURT OF JUDI CATURE AT ALLAHABAD)

COMM SSI ONER, TRADE TAX, UP Petitioner(s)
VERSUS

SIS T. B. FURNI TURE Respondent (s)

(Wth appln(s) for c/delay in filing SLP, c/delay in refiling
SLP

Date: 02/09/2011 This Petition was called on for hearing today.

CORAM :
HON BLE DR JUSTI CE MUKUNDAKAM SHARMA
HON BLE MR. JUSTICE ANIL R DAVE
For Petitioner(s) Suni|l CQupta, Sr. Adv.
Shant anu Kri shna, Adv.
Tanmay Agarwal , Adv.
Gunnam Venkat eswara Rao, Adv.

SS8%

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

None appears for the respondent when the matter is called
out.
Del ay condoned.

Leave granted.

( NAVEEN KUMVAR) (RENU DI WAN)
COURT MASTER COURT MASTER
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